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Gazette of India dated the 
26th November, 1966, under 
section 159 of the Customs 
Act, 1962. [Placed in Libral'l/. 
Sce No. LT-7504/66]. 

(2) A copy of Notification S.R.O. 
No. 431/66, published in 
Kerala Gazette dated the 22nd 
November, 1966, making cer-
tain amendments to the 
Kerala General Sales Tax 
Rules, 1963, under sub-section 
(3) of section 57 of the Kerala 
General Sales Tax Act, 1963, 
read with clause (c) (iv) of 
the Proclamation dated the 
24th March, 1965, issued by 
the Vice-President, dillcharg-
ing the fundion. of the Pre-
sident, in relation to the State 
of Kerala. [Placed in Lib-
rary. Sce No. LT-7505/66]. 

ANNUAL REPORT OF Am INDIA, 1965-66 
AND AMENDMENT TO KERALA 

VEHICLES RULER 

The MiD.\ster of State In the MInIs-
ar,.. of Food, Agriculture, Community 
Development and Co-operatlon (Shri 
Govlnda MeDOn): Sir, on behalf of 
Shri C. M. Poonaeha, I beg to lay on 
\he Table-

(1) A COpy of the ann lIal Report 
of the Air India fo~ the year 
1965-66, under sub-.ection (2) 
of section 37 of th .. Air Cor-
poration Act, 1953. [Placed 
in Library. See No. LT-75061 
66]. 

(2) A copy of Notification S.R.O. 
No. 427/66, published in Kerala 
Gazette dated the 15th Nov-
ember, 1966, making certain 
amendments to the Kerala 
Motor Vehicles Rules, 1961, 
under sub-section (3) of sec-
tion 133 of the Motor Vehicles 
Act, 1939, read with clause 
(c) (jv) of the Proclamation 
dated the 24th March, 1965, 
issued by the Vice-Presidcnt 
discharging the function. of 
the President, in relation to 
the State of Kerala. [Plllced 
in Library. See No. LT-75071 
66]. 

KJ:RALA UNlVERSITY (AMENDMENT) Al:t 

The Deputy M/ni.o;ter In th,' Ministry 
Of Education (Shrl BhalEt DalIlhaD): 
Sir, I beg to lay On the Table a copy 
of the Kerala University (Amendment) 
Amendment Act, 1966, (President's Act 
No. II of 1966) published in Gazett~ 
of India dated the 5th November, 1968, 
under sub-section (3) of section 3 of 
the Kerala State Legislature (Delega-
tion ol Powers) Act, 1965. [Placed 
in Library. See No. LT-750BI66]. 

A COPY OF' ANNUAL REPORT OF INDIAN 
LAC CESS COMMITTEE, 1963-64, AND 
INDIAN CENTRAL SPICES AND CASHEWN'D'r' 

COMMITTEE, ETC. 

Sbri Govlnda MenOD: On beha'f of 
Shri Shyam Dhar Misra, I beg to lay 
on the Table-

(I) (i) A copy of the Annual &-
port of the Indian Lac Ce .. 
Committee for the year 
1963-64 (Hindi version). 

(ii) A statement showing tJH, 
reasons for delay in laying the 
above Report. 

[PlaCed in Library. See No. LT-
7509166]. 

(2) A COpy of the Annual Hepon 
of the Indian Lac Cess Com-
mittee for the year 1964-65 
(Hindi version). [Placed ia 
Llbral'l/. See No. LT-7510/66]. 

(3) A copy of the Annual Report 
of the Indian Central Jute 
Committee lor the year 1964-
65. [Placed in Libral'l/, Sew 
No. LT-7511/66]. 

(4) Ii) A copy of the Annual Re-
port of the Indian Central 
Spices and Cashewnut Com-
mittee for the year 1963-64. 

(Ii) A statement shOWing the rea-
aons for delay in laying the 
above Report. 

[Placed in Library. See No. LT-'15121 
66]. 




